Declaration of Assets and Liabilities
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give herein below the details of the assets (immovable, movable, bank balance, efc,] of

myself, my spouse and dependants®:

A.  Detalls of movable assets
(Assets in joint name Indicating the extent of joint ownership will alsa have to be
given)
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listad companies and as per books in the case of non listed
companies should be given,

* Dependdnt here means a person subistantially dependent dn the Income af the
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B.  Details of Immovable assets
[Mate: Praperties in joint ownership indicating the extent of joint ownership will
dlsa nave o be indicated]
Sr. Description Sall Spouse | Dependan | Dependan | Depandant-
Ho. Name{5) t-1 t=2 3
MHame Mame Ete. Name
() | Agricultural Land Ehala . Ares - PEYPY L oD
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measuremeant)
= Current market
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{2) I give herein below the details of my liabilities / over dues to public financial

institutions and government dues:-
[Note : Please give separate details for each item)
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Mame & address of Bank /
Financial Institutions{s) /
Depariment (&)

(a] | (ij Loans from Banks
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{H) Loans from financial
institutions

(lii} Government Dues:

(@) dues to departments

dealing with government
accammadation
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(b} dugs to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity




{d) dues to departments
| dealing with telephanes

(&) duss to dapartments
dealing with government
transport (including
aircraft and helicopters)

() Other dues, if any
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(b)

(1} Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Returm
filed. Glve alsa Permanent
Account Number (PAN)]
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[H) Wealth Tax [Alsa
Indicate the assessment
year upto which Wealth
Tax return filed, ]

(iii) Sales Tax [Only in
case of proprietary
business]

(iv] Property Tax
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GPF/CPF/PRAN Mo,

Bersonal Detail

Gender - {M/F)

Date of Birth H

Cadre
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{Full Name &.g. B.A.S -Bihar Adminlstrative Service,

B.5.5.- Bihar Secretanial Service eke.)

Home District = | ..EL%PM— |
I hereby declare that the above detalls are true to the best of my
kmawl!dgﬂuld belief,

Place: Povhas MEQ haw Sabha
Pa-fria .
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Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single sida)
in prascribad forfmat.
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